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Dr. B.R.Das,
S/o Late Sahdeo Das.

Vs.

Shri J.P. Batra, the Chairman, Railway Board,
Rail Bhavan, New Delhi & Ors.

..............

Counsel for the applicant. :- Shri S.K Dixit.
Counsel for the respondents..- Non e.

OR D E R [ORAL]

Justice P, K. Sinha, V.C.:- Leamed counsel for the applical

to withdraw this contempt application.
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CHAIRMAN.

nt seeks permission

Permission is granted and the case is disposed of as withdrawn

by the applicant.

skj.

¢

—

[P

\S

K:8inha}/VC




